21 TEM NO. 113 REG STRAR COURT. 1 SECTION Xl I A
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NO(s). 891 OF 2008

BEFORE THE REG STRAR M K GUPTA

THE LAND ACQUI SI TI ON OFFI CER & TAHSI LDAR Appel | ant (s)
VERSUS
C. GOPAL REDDY(DEAD) BY LRS. & ORS. Respondent (s)

(Wth office report)
Dat e: 23/02/2010 Thi s Appeal was called on for hearing today.
For Appell ant(s)

M. Mayank Ni gam Adv.
M. T. V. Geor ge, Adv.

For Respondent (s)
M. Anil Kumar Tandal e, Adv.

UPON hearing counsel the Court made the follow ng
ORDER
O fice to process the matter for pre-final hearing.

Li st again on 25.3.2010.

(M K. GUPTA)
Regi strar

rd



